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(Through E-mail: judical-ngt @gov.in)

From:-
M/s Kasinath Yadav Ent Bhatta
Bakhauta, Barsari, Bansdeeh-277202,
Ballia U.P
Respondent No-13
;|
The Registar,
Principal Bench,
Hon’ble National Green Tribunal,
Sub:- Compliance report of M.A.N0.88/2024 In 0.A No. 651/2023 dated-20.12.2024.
Respected Sir,

Please find the attached in compliace with the order dated 20.12.2024
passed in the orignal application number M.A.N0.88/2024 In 0.A No. 651 /2023 filed
in the Honorable National Green Tribunal, New Delhi.

Enclosure:- As above

Total Page No:-13
Dated:- 1y 02,2625

Regard'’s

ﬁs’\ﬂammq-- :

M/s Kasinath Yadav Ent Bhatta
Bakhauta, Barsari, Bansdeeh-277202,
Ballia U.P
Respondent No-13
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Government of Uttar Pradesh -UPoesidd0zrizzzex

e-Stamp Signature. ... By 4.......... e 7
ACC Name:-Uday

F1PME =

KASHI NATH Y.

FLATE BARM GHAMANDE YADAY KASHI RATH YADAY S0 LATE RAM SHAMANDT YADAY KASHI MATH YADAY SO LATE RAM GHAMAND! YADAY 8

ratap”V
ACC Code No UPMS
Certificate No. . IN-UP99314402717222X ACC Address:-Collectrate paund-Ballia
License No:-828/2021
Certificate Issued Date . 14-Feb-2025 03:41 PM Tehsil:-Ballia Sadar Dist:-Ballia(UP)

Account Reference : NEWIMPACC (SV)/ up14594004/BALLA SADAROBFBAL

Unigue Doc. Reference :  SUBIN-UPUP1459400495820893026028X
Purchased by . KASHI NATH YADAV SO LATE RAM GHAMANDI YADAV

LFeh- 2025 0341 PM 14-Feh 2028 03

Description of Document . Article 4 Affidavit

Property Description . Not Applicable

Consideration Price (Rs.) .

First Party ;. KASHINATH YADAV SO LATE RAM GHAMANDI YADAV

Second Party . Not Applicable
Stamp Duty Paid By : KASHI NATH YADAV SO LATE RAM GHAMANDI YADAV

Stamp Duty Amount(Rs.) ;100
(One Hundred only)
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Vidya Nand Dubs
Advocate
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Application No.- 31592425 ‘ B

Brick Kiln Certificate

This is to certify that KASHINATH YADAV resident of- VILLAGE KHEWSAR
MAHESH KA TOLA TEHSIL BANSDIH BALL GSTN - 09AFVPY8944B1Z.J is
Proprietor/Partner of Brick kiln KASHINATH YADAV ENTT BHATTA Located at Distrigt
- Ballia, Tehsil - Bansdih, Village - Badsari, Gata - 80 Number of Paya- 12, Brick Kiln
Type- ZigZag has submitted amount ¥ 164568 as Total Fee inclusive of Application Fee,
Regulating Fee and Palothan Soil fee for Brick kiln session 2024-2025 by challan number
AKD250014840 Dated - 13/01/2025 '{

To be considered as a Certificate of depositing regulating Fee on Brick Earth and valid
for transportation and storage of Brick Earth and Palothan Soil. As per Government of UP
{ notification dated 30.10.2023, the amended rule 3(1) of UPMCCR-2021 is as follows "For
i the purpose of the rule digging or extraction of ordinary clay, ordinary earth for making
$ bricks and pottery shall not be treated as mining operation. provided that pit created by such
digging or extraction shall not be deeper then two meters"
: As per the Application by the Owner of Brick kiln, Brick Earth digging will be done from
j
!

e T L Ty e e e

1 Ballia  [Bansdih [Badasari KASHINATH YADAV 0000 0000

o

O 7
Issuing Date : 13/01/2025 SSL=Aalid Till : 30/09/2025

This Certificate has been Digitally issued. It has been Downloaded by the applicant from Departmental portal upmines.upsdec.gov.in. after depositing
Regulating Fee. This Certificate does not require any Signature.It's validity can be checked from portal upmines.upsde.gov.in.
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Government of India

Form GST REG-06
[Se¢ Rule 1001)]

Registration Certificate

Registration Number :09AFVPY8944B1Z7]J

I.  |Legal Name

<%

LST fq*ﬂpl C} quqm
R eadsses

{Amended)

KASHI NATH YADAV

.23 Trade Name, if any

M/S KASHI NATH YADAV ENT BHATTA

3. Constitution of Business

Proprietorsh

ip

4. | Address of Principal Place of
Business

barasari, mar:ja barasari, bansdih, bansdih, Ballia, Uttar Pradesh, 277202

5. | Date of Liability 01/07/2017
6. | Date of Validity From -~ Toror2017 To Not Applicable
7 Type of Registration Regular

8.  [Particulars of Approving Authority

Signature

Name

Designation

Jurisdictional Office

9. Date of issue of Certificate

30/09/2021

Note: The registration certificate is required to be promi

Thisisa system generated digitally signed Regutnt(& i

‘h

-k
a Nand Dubey \
c¢ ¢ issucd haso@Pdh thc deerfied approval of application on 30/09/2021 .

No

An,nm?ﬂm i

' Tdn-w wainBald '

Iy dﬂaﬁa% < Business/Office(s) in the State.
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CONSOLIDATED CONSENT & AUTHORIZATION

Application for consent for discharge/continuation of discharge under section 25/26 of the Water
(Prevention and Control of Pollution)Act ,1974 and for emissions/continuation of emission under section 21
of the Air (Prevention and Control of Pollution) Act, 1981 and for grant/renewal of authorisation for
generation or collection or storage or transport or reception or recycling or reuse or recovery or pre-
processing or co-processing or utilisation or treatment or disposal of hazardous and other waste under
Hazardous and othcr wastc (Management and Transboundary Movement) Rules 2016 rcad with
Environment (Protection) Act 1986.

From , : a Dated

KASHI NATH YADAV ENT BHAT'I'I-IA Barasari, 19/09/2023
Bansdih, Ballia, BALLIA, : '
City:

Block:Bansdih

District:BALLIA

To,

The Member Secretary,

U. P. Pallution Control Board,
Lucknow.

Sir,

I/We apply for Consolidated Consent to Operate and Authorization under section 25/26 of the Water
(Prevention and Control of Pollution) Act, 1974, under Section 21 of the Air (Prevention and Control of
Pollution) Act, 1981 and Hazardous and other Wasts (Management and Transboundary Movement) Rules
2016 naoted under Environment (Protection) Act 1986 to make discharge/emission/disposal of hazardous and
other waste from

KASHI NATH YADAV for a period upto 1 years

8 The annexure, appendices other particulars and plans in triplicate are attached herewith.

~

3. I/We further declare that the infonmation {fumished in the Annexure, uppendices and plans is wncu.
to the best of my/our knowledge.

4. I/We hereby submit that in case of change either of the point or the quantity of discharge or its
quality, a fresh application for CONSENT shall be made and until such CONSENT is granted no
change shall be made

wn

I /We hereby agree to submit to the Board and application for renewal of consent one month in
advance of the date of expiry of the consent period

6. I/We undertake to furnish other information within one mentirofits being called by the Board.

(F\’“’P\

~ aovaN d Dubey




Yours faithfully, , :

Signature
Name of the applicant: KASHI NATH YADAV
Address of the Applicant: Barasari, Bansdih, Ballia

/ s N

""Mbcafe

\\k TNo. 45(15)2901

\ ah-Barsg Baiiig /Q /
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Trauma Coaf IVS, BHU, Va

T
221005 ()
(Discharg~ Summary-Orthopedics) &

-B\SW,

Patient Name kf\-ﬁh‘;\,&'\ﬁ Aﬂﬂﬂ'ﬂ}* Bed e~ 1% HO. .
Y ADAV Comtact- 62 9140252 | 7/! ,,}L
Date of Admission | Date of Discharge | Date of Surgery i :
| ‘10g 1o | 22Mm
Dgl]olwv« o?ﬁ Jm‘zc«u ‘q] -‘w.,
Dingnosis

Epen rs|L Swéj! Lf,::- - _k‘.
{15
AOM (’Gs,tfj‘r‘\ & Mx

uw@ I%_"\m"\, oo"\t)’%ﬂ.q i
ceiy +Tan W

mmmﬁ-\-co-[\a

bor - 0’-3[10 20 14
,_jf" -u—ﬂ:ﬂ’\)f
Lol \a Qﬁ-,k & Q)L

el €2 B R0 E et

Hb: AST/ALT-
TLC: | w VLT BA/D.Bi-
TPro/Alb-

- O
/m(‘f 5“1‘\"{ : ), :
K THURSDAY

FOPD

Tab Pregmark 75Smg 1 ab HS x 6wks

Cap. Onpical D3 1 per week withmilk v £:¥=

i — 0
,»‘/ ____.;\‘%‘

' Y h l..-; s E“/ Y # g ; g
A ¥ / wqa Nand Dube,J 2 VV.,‘ e % a
Advocate

Dressing advice: Mfﬁn:ﬁ"'m mm 26&1“ O
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Department of Orthopaedics
IMS, BHU, Varanasi 221005 @
Dattes (Discharge Summary)
Patient Name ashornals, M / AgelSex 5 U, Bed no. )2  Hospital No.
/< y Contact- Zfb 4;}{?@0 2‘{/ 9’9200
Date of Admission | Date of Discharge | Date of Surgery A g Surgeon: Dr.Sanjay Yaday
s hry .. b sy S v
‘ 27/ 217y i d " 0s607SAS0l
Diagnosis Hrgorfrophic non-wnon  Oistal  Thjas jezufu le $ide
é}c%wmw an- An g2 ﬂé D}’ s
reatmen ; w.lgdo ¢ Aaoke e‘m?" ; . - -
ot ?Quﬂ; ,fz, ua,l;;( ERigsinnn  FWRLE) N 5 DG
Invesﬁg;ﬁom

Hb: 1222 AsT/ALT- /% S Creat. &9
TLC: 72 TBDBiI-6<)4 B.Urea- 42
DLC:&/ - TProlAlb-  q/2 S.NaK Vs

HIV:
HBsAg: “@

S0P fami

o ) w‘fg
6

THURSDAY
OPD

Room no. 6

Anti-HCV:
Course in hospital | Uneventful
Advice on ¢ Bed Rest as advised, Back care ¢ High Protein diet
Discharge: * Physiotherapy as advised ® Active limb movements
o %uze &m

Inj. Ceftamark-T 1.125gm LVBD x 10 days, Tyn Tab. Cefrio CV 500mg 1bd x Sdays

Inj. Kacin 500 mg L.V OD x 2 days
Tab Zerodol P 1 tab BD x 10 days
Tab Rabmark DSR 1 tab BD x 10 days _
Tab Zymoral DS 1 tab bd x 10 days * /"" oy
Tab Eustolid 600mg 1 tab BD  0dan - _ :
Y74 ‘ ’{v') -t T b L
fordl = Se .
Syp Laxnorm 4 tsp HS x 10 days;-if‘ ,.\- g '-L z W
Syp Orgofit-mv 1 tsp BD before meal x 10 days' — \ ? 2 % |
Cc sRE )
Tab XM 1 tab x 4wks \@(\ %%E 2 /
Tab Eva LC 1 tab OD R E I N Ol S
Sachet D-Blast 1 per week withmilk ~ x 4wks ./ il
Powder Orgofit DHA 2 tsp BD with milk x 4 wks Wﬁkﬂ\‘t‘i@n
Do Hed o N
: i e Dr. Puneet

Review in Ortho OPD (Trauma centre) on
THURSDAY ONLY for follow-up/suture removal.

,—-—"“‘_'r\__‘
Dressing advice: Every /z?‘ @ day? s adsised




To,

10.

11,

12.
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D—1x-/1®
BY SPEEDPOST A.D./ EMAIL
BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI
M.A. NO. 88/2024
In
O.A No. 651/2023
Krishna Nand Yadav Versus State of Uttar Pradesh

State of Uttar Pradesh

Through its Additional Chief Secretary; Government of Uttar Pradesh

101, 'B' Block, Lok Bhawan, U.P. Secretariat, Lucknow — 226001

Ertmils CR@RICIn - or 4 i A bah mert S S _RESPONDENT NO. |
Uttar Pradesh Pollution Control Board

Through Member Secretary

Building No. TC-12 V, Vibhuti Khand, Gomn Nagar, Lucknow

Uttar Pradesh, 226010.

T VS 1§ e e 1 I P PR RRR S, S SN RESPONDENT NO. 2
District Magistrate

Near stadium DM Camp office, Civil Lines

Ballia, Uttar Pradesh 277001

Emails dmba@nicin = o oo o e SR RESPONDENT NO. 3
Principal Chief Conservator of Forests

17, Rana Pratap Marg, Lucknow, Uttar Pradesh 226001

Email: pecfaipl@tiican. 0 0 . G, RESPONDENT NO. 4
Ministry of Environment, Forest and Climate Change

Through Secretary

Indira Paryavaran Bhawan, Jorbagh, New Delhi- 110001

Email: secy-moef@nicin . RESPONDENT NO. 5
M/s SK Ent Udyog :

Barsari, Bansdeeh- 277202, Ballia, U.P bR R RESPONDENT NO. 6
M/s SP and Sons Ent Bhatta

Barsari, Sahodeeh, Bansdeeh- 277202, Ballia.U.P. ......RESPONDENT NO. 7
M/s GM Gramoudhyog

Jajiyapur, Meritand-277202, Ballia, U.P. ....RESPONDENT NO. 8§
M/s Sarvajeet Ent Bhatta

Barsari, Beruarbari, Sahodeeh,

Bansdeeh<277202, Balha, TP 1 o sl i g, RESPONDENT NO. 9
M/s Vishal Ent Udyog

Sidhauli, Kaithauli,

Bansdesh-277202. Ballg, UR. . = o o e RESPONDENT NO. 10
M/s US Enterprises

Barsari, Bansdeeh-277202, Ballia, UP. ... RESPONDENT NO. 11
M/s Ghanshyam Singh Ent Bhatta

odeeh, Bansdeeh-277202, Ballia, U.P. T RESPONDENT NO.12
. M/s Kashinath Yadav Ent Bhatta

Bakhauta, Barsari, Bansdeeh-277202, Ballia ~ ....... RESPONDENT NO. 13

NOTICE /

Whereas the above titled Application was listed before the Hon’ble Tribunal on
20.12.24 (copy of order, petition and application are enclosed), when the Tribunal inter-
alia passed the following order (reproduced relevant extracts only)

“10. In these facts and circumstances, we find it appropriate to implead following as
respondents:

(1). State of Uttar Pradesh

Through Additional Chief Secretary, Government of Uttar Pradesh

101, 'B' Block, Lok Bhawan, U.P. Secretariat, Lucknow — 226001.



